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NOTIFICATION

It is hereby notified for the information

of all concerned authorities and the public

that I, Sudhi, P. S., Pookkodan House, Alathur,

Anandapuram P. O., Thrissur  District,  Kerala State,

holder of S.S.L.C. Book Number  F 101771 with Register

Number 300304 of March 1993, have changed my

signature as shown below.

Old signature:

New signature:

 This change will come into effect in all the records

related to me.

Thrissur,

10-12-2007. SUDHI, P. S.

hn⁄m-]\w

Xncp-h-\-¥-]pcw Pn√-bn¬ s\øm-‰n≥Ic  Xmeq-°n¬

s\øm-‰n≥Ic hnt√-Pn¬ s\øm-‰n≥Ic ]n. H.-̨ -bn¬ sNdnb

ssIXq°n hnf ho´n¬ Xma-kn-°p∂ taml\≥, kn.

_‘-s∏´ F√m A[n-Im-cn-I-fp-sSbpw s]mXpP\-ß-fp-sSbpw

Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

Aø-\-h¿ {InkvXy≥ kap-Zm-bmw-K-amb Rm\pw Fs‚

ssa\-dmb a°ƒ Bi, Fw. (F-kv.-F-kv.-F¬.-kn. _p°v

\º¿ F^v 443836,- c-Pn-Ã¿ \º¿ 564299, am¿®v 2006),

APn≥, Fw. (kvIqƒ AUvan-j≥ cPn-Ã¿  FIvkv{SmIv‰v

\º¿ 7010 XobXn 1˛6 - ˛2006 hn . -F -® v . -F -kv .  Fkv.

Hme-Øm-∂n) F∂n-hcpw Xncp-h-\-¥-]pcw Bcy-k-am-P-Øns‚

6˛12 - ˛2007 Xob-Xn -bnse 18915/07 - ˛mw  \º¿ ip≤n

k¿´n -^n -°‰p{]Imcw AtX- t]cpI-fn¬ lnµp -aXw

kzoI-cn-®n-cn-°p∂p. C\ntaen¬ Rm\pw Fs‚ a°fpw

Aø-\-h¿ lnµp  kap-Zm-b-Øn¬ Dƒs∏-Sp-∂-Xm-bn-cn-°pw.

Cu am‰w Rßsf kw_-‘n -°p∂ F√m

tcJ-Iƒ°pw _m[-I-am-bn-cn°pw.

s\øm-‰n≥-Ic,                    taml\≥, kn.

21˛12˛2007.
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hn⁄m-]\w

Xncp-h-\-¥-]pcw Pn√-bn¬ s\øm-‰n≥Ic  Xmeq-°n¬
s\øm-‰n≥Ic hnt√-Pn¬ s\øm-‰n≥Ic ]n. H.-̨ -bn¬ sNdnb
ssIXq°n hnf ho´n¬ Xma-kn-°p∂ hk-¥-`mbn, sP.,
(kvIqƒ AUvan-j≥ cPn-Ã¿ FIvkv{SmIv‰v \º¿ 5644,
sk‚ v tPmk^v F®v.-F-kv. hncm-en)  _‘-s∏´ F√m
A[n-Im-cn-I-fp-sSbpw s]mXpP\-ß-fp-sSbpw Adn-hn-te-°mbn
{]kn-≤-s∏-Sp-Øp-∂-Xv.

Aø-\ -h¿ {InkvXy≥ kap -Zm -bmw -K -amb
Rm≥  Xncp-h-\-¥-]pcw Bcy-k-am-P-Øns‚ 6˛12-˛2007˛mw
Xob-Xn-bnse 18916/07-˛mw  \º¿ ip≤n k¿´n-^n-°‰v
{]Imcw AtX- t]cn¬ lnµp -aXw kzoI -cn -®n
-c n -°p∂p. C\n taen¬ Rm≥  Aø-\ -h¿
lnµp kap-Zm-b-Øn¬ Dƒs∏-Sp-∂-Xm-bn-cn-°pw.

Cu am‰w Fs∂ kw_-‘n -°p∂ F√m
tcJ-Iƒ°pw _m[-I-am-bn-cn°pw.

s\øm-‰n≥-Ic,                 
21˛12˛2007. hk-¥-`mbn, sP.

hn⁄m-]\w

Xncp-h-\-¥-]pcw Pn√-bn¬ s\øm-‰n≥Ic  Xmeq-°n¬
Iogm-dq¿ hnt√-Pn¬ Nne-ºd \o¿hm-en-t°mWw ta°pwIc
ho´n¬ Xmakw sP. {InkvXp-Zm-k≥ (kvIqƒ AUvan-j≥
FIvkv {SmI v‰ v  cPn -Ã¿ \º¿ 5380 , P\m¿± -\]pcw
F®v.- F-kv. Fkv. H‰-ti-J-c-aw-Kew XobXn 20-˛5-˛1971)
_‘s∏´ F√m A[n-Im-cn-I-fp-sSbpw s]mXpP\-ß-fp-sSbpw
Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

kmw_-h¿ {InkvXy≥ kap -Zm -bmw -K -amb Rm≥
Xncp-h-\-¥-]pcw Bcy kam-PØns‚ 17-˛12-˛2007-˛mw Xob-Xn-
bnse 18936/07-˛mw \º¿  ip≤n k¿´n-^n-°‰p{]Imcw
N{µ≥, sP. F∂ - t]cn¬ lnµp -aXw kzoI-cn -®n -cn -
°p∂p. C\n taen¬ Rm≥ kmw_-h¿ lnµp kap-Zm-b-Øn¬
Dƒs∏-Sp-∂-Xm-bn-cn-°pw.

Cu am‰w Fs∂ kw_-‘n -°p∂ F√m
tcJ-Iƒ°pw _m[-I-am-bn-cn°pw.

s\øm-‰n≥-Ic,
22˛12˛2007.  sP. {InkvXp-Zm-k≥.

hn⁄m-]\w

Xncp-h-\-¥-]pcw Pn√-bn¬ s\øm-‰n≥Ic  Xmeq-°n¬
sN¶¬ hnt√-Pn¬ Bd-bq¿ ]n.H.bn¬ ]cp-Øn-hnf 7/174-̨ ¬
_nµp `h-\n¬ Xmakn°p∂ hnPbm tUhnUv, hn. kn.
_‘-s∏´ F√m A[n-Im-cn-I-fp-sSbpw s]mXpP\-ß-fp-sSbpw
Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

Fs‚ Fkv.-F-kv.-F¬.-kn. _p°n¬ (_p°v \º¿
sF. 391813 - cPn-Ã¿ \º¿ 302428 am¿®v 1996) PmXn
{InkvXy≥ \mSm¿ F∂v sX‰mbn tcJ-s∏-Sp-Ønbn-cn-°p-∂Xv
s\øm -‰n≥Ic Xmeq°v Hm^o -kn¬ \n∂pw e`n®
21-̨ 12-̨ 2007˛mw Xob-Xn-bnse \º¿ F6-̨ 47024/07-/sI.-Un-kv. {]-Imcw
em‰n≥ ImØ-enIv F∂v Xncp-Øn-bn-cn-°p-∂p.

Cu XncpØv  Fs∂ kw_-‘n -°p∂ F√m
tcJ-Iƒ°pw _m[-I-am-bn-cn°pw.

Bd-bq¿,
21˛12˛2007. hnPbm tUhnU,v hn.- kn.

NOTIFICATION

I t is hereby notified for the information of
all concerned authorities and the public that I,
Pathrose, N., Assamblees of God mission House, Kanjira
Vila, Cheruvarakonam, House No. 231, Parassala,
Neyyattinkara Taluk,  Thiruvananthapuram  District,
Pin-695 502, holder of   S.S.L.C.  Serial  No. 45209 dated
1-3-1975  issued under the Authority of the Government
of Tamil Nadu, also known as Paster N. Peeter in the
Election Identity Card Duplicate No. KL/20/140/234413
dated 22-9-2006 issued by the Electoral Registration
Officer, Parassala Legislative Assembly Constituency,
Ration Card No. 1106216950 issued from Taluk Supply
Office, Neyyattinkara is one and the same person.
Hereafter I will be known by the name Peter, N. only.

 This change will come into effect in all records
related to me.

Parassala,
14-12-2007. PATHROSE, N.

NOTIFICATION

I, Pradeep, P., Paruthivila Veedu, Near Lutherin
Church, Kanjiramkulam   P. O., Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 524,  do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the S.S.L.C. (BookNo. B 433465 with Register No.
661180 of March 2001) as Christian Nadar Roman Catholic
is corrected as Latin Catholics vide Certificate
No. A6-46961/07/K. Dis. dated 19-12-2007 issued by
the Tahasildar, Taluk Office Neyyattinkara.

 This correction will come into effect in all the
records related to me.

Thiruvananthapuram,
21-12-2007. PRADEEP, P.

NOTIFICATION

I,  Parameswaran,G., Kizhakke Pinivilakathu
Mele Veedu, Parassuvaikkal P.O., Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 508,  do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the School Admission Register Extract (No.13453 dated
6-7-1988) as Nadar Hindu is corrected as Nadar-SIUC vide
Certificate No.A6/46885/07/K.Dis. dated 19-12-2007 issued
by the Tahasildar, Taluk Office Neyyattinkara.

 This correction  will come into effect in all records
related to me.

Parassuvaikkal,
21-12-2007.  PARAMESWARAN, G.
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NOTIFICATION

I, Aji, K., Anappara Roadarikathu Puthen Veedu,
Manali P.O., Vellarada, Neyyattinkara Taluk,
Thiruvananthapuram District, do hereby notify for the
information of all concerned authorities and the public
that my Community which is wrongly entered in my
S. S. L. C. Book No. 312677, Reg. No. 415261 of March
2000 as Christian Nadar is corrected as Latin Catholics;
vide Community Certificate No.A6/47020/07/K.Dis. dated
21-12-2007 issued by the Tahasildar, Neyyattinkara Taluk.

 This correction  will come into effect in all records
related to me.

Neyyattinkara,
21-12-2007. AJI, K.

NOTIFICATION

I,  Moniyan, G., Thekkekara Puthen Veedu,
Poovanvila, Koovalassery  P. O.,  Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 512, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the S. S. L. C. Book (Book No. E 332643 with Register
No. 154958 of March 1985)  as Nadar Christian  is
corrected as Latin Catholic, vide Certificate
No. A6/46955/07/K.Dis. dated 19-12-2007 issued by the
Tahasildar, Taluk Office, Neyyattinkara.

 This correction  will come into effect in all records
related to me.

Poovanvila,
21-12-2007. MONIYAN, G.

NOTIFICATION

I, Anil Kumar, Y., Kadayara  Veedu, Chamavila,
Kottaikkal P. O.,  Neyyattinkara Taluk, Thiruvananthapuram
District, Pin-695 124, do hereby notify for the information
of all concerned authorities and the public that my
Community which is wrongly entered in the S. S. L. C.
(Book No. B 362000 with Register  No. 380384 of March
1989)  as  Christian R. C. Nadar  is corrected as Latin Catholics
Community vide  Certificate No. A6-47032/07/K.Dis. dated
22-12-2007 issued by the Tahasildar, Taluk Office
Neyyattinkara.

 This correction  will come into effect in all records
related to me.

Thiruvananthapuram,
22-12-2007. ANIL KUMAR, Y.

NOTIFICATION

I, Kiran Kumar, S. S., Sudha Bhavan, 341(9/174)
Choozhattukotta, Malayam P. O.,  Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 571, do hereby
notify for the information of all concerned authorities
and the public that my Community which is wrongly
entered in the S. S. L. C. CNo. 037700 with Reg.

No. 660891 of March 2003  as  Vaniya Hindu is corrected
as Vaniyan Hindu vide Community Certificate No.A6-
46191/07/K.Dis. dated 14-12-2007 issued by the Tahasildar,
Neyyattinkara Taluk.

 This correction  will come into effect in all records
related to me.

Neyyattinkara,
19-12-2007. KIRAN KUMAR, S. S.

NOTIFICATION

I,  Radees Kumar, B. N., Varuthattuvilakam,
Ooruttukala, Neyyattinkara P. O.,  Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 121, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the S. S. L. C. (Book No.C 473933 with Register  No.
14899 of March 1992)  as  Christian Paravar is corrected
as Latin Catholic vide  Certificate No.A6-47023/07/K.Dis.
dated 21-12-2007 issued by the Tahasildar,  Taluk Office,
Neyyattinkara.

 This correction  will come into effect in all records
related to me.

Ooruttukala,
21-12-2007. RADEES KUMAR, B. N.

NOTIFICATION

I, Arunkumar, S. S., Sudha Bhavan, 341(9/174)
Choozhattukotta, Malayam P. O.,   Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 571, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the S.S. L. C. B. No. 476378 with Reg.
No.654331 of March 2001 as  Vaniya Hindu is corrected
as Vaniyan Hindu vide Community  Certificate
No. A6-46190/07/K.Dis. dated 14-12-2007 issued by the
Tahasildar,   Neyyattinkara Taluk.

 This correction  will come into effect in all records
related to me.

Neyyattinkara,
19-12-2007. ARUNKUMAR, S. S.

NOTIFICATION

I, Binuraj, K., Mele Puthen Veedu, Edamudumpu,
Koovalassery P. O., Neyyattinkara Taluk,
Thiruvananthapuram District, Pin-695 512, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the School Admission Register Extract (No. 12625 dated
22-5-1990) as Nadar C. S. I. Christian is corrected as Latin
Catholic vide  Certificate No.A6-46955/07/K.Dis. dated
19-12-2007 issued by the Tahasildar,  Taluk Office, Neyyattinkara.

 This correction  will come into effect in all records
related to me.

Koovalassery,
21-12-2007. BINURAJ, K.
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NOTIFICATION

I , Shine, S.S., S.S. Bhavan,  Pandaravilakam,
VenganoorP.O., Neyyattinkara Taluk, Thiruvananthapuram
District, Pin-695 523, do hereby notify for the information
of all  concerned authorities  and the public that my
Community which is wrongly  entered in  the  S. S. L. C.
(Book  A No. 227947 with Register No. 422698 of March
2000) as Nadar Hindu   is  corrected as SIUC Nadar
Christian Community   vide Certificate No. A6-43326/07/K.Dis.
dated 3-12-2007 issued by the Tahsildar,  Taluk Office,
Neyyattinkara.

This correction will come into effect  in all records
related to me.

Thiruvananthapuram,
22-12-2007.   SHINE, S. S.

NOTIFICATION

I , Shyni, S., S. S. Bhavan,  Pandaravilakam,
Venganoor P. O., Neyyattinkara Taluk, Thiruvanan-
thapuram  District, Pin-695 523, do hereby notify for the
information of all  concerned authorities  and the public
that my Community which is wrongly  entered in  the
S. S. L. C. (Book C No. 115779 with Register No. 131832
of March 2002) as Nadar Hindu   is  corrected as SIUC
Nadar X’ian Community vide Certificate
No. A6-43324/07/K.Dis. dated 3-12-2007 issued by the
Tahsildar,  Taluk Office,  Neyyattinkara.

This correction will come into effect  in all records
related to me.

Thiruvananthapuram,
22-12-2007.   SHYNI , S.

NOTIFICATION

I, Shaiju, S. S., S. S. Bhavan,  Pandaravilakam,
VenganoorP.O., Neyyattinkara Taluk, Thiruvananthapuram
District, Pin-695 523, do hereby notify for the information
of all  concerned authorities  and the public that my
Community which is wrongly  entered in  the  S. S. L. C.
(Book No. E 538369 with Register No. 568450 of March
2005) as Hindu Nadar    is  corrected as SIUC Nadar
X’ian Community   vide Certificate No. A6-43325/07/K.Dis.
dated 23-11-2007 issued by the Tahsildar,
Taluk Office,  Neyyattinkara.

This correction will come into effect  in all records
related to me.

Thiruvananthapuram,
22-12-2007.   SHAIJU, S. S.

NOTIFICATION

I, Retheesh, T. J., Roadarikathu Charivuvila Puthen
Veedu, Cheriyakolla P. O., Kunnathukal,  Neyyattinkara
Taluk, Thiruvananthapuram  District, do hereby notify for
the information of all  concerned authorities  and the
public that my Community which is wrongly  entered in
the  S. S. L. C. (Book No. 382308 with Register
No. 127976 of March 1999) as X’ian C.S.I.  Nadar
is  corrected  as SIUC Nadar Community   vide Certificate

No. A6-47057/07/K.Dis dated 22-12-2007 issued by the
Tahsildar,  Taluk Office,  Neyyattinkara.

This correction will come into effect  in all records
related to me.

Thiruvananthapuram,
22-12-2007.  RETHEESH, T. J.

NOTIFICATION

I, Anand Son, S. S., S.S.A. Nivas, Near Railway
Station, Amaravila, Chaikkottukonam P. O., Neyyattinkara Taluk,
Thiruvananthapuram  District, do hereby notify for the
information of all  concerned authorities  and the public
that my Community which is wrongly  entered in  the
 S. S. L. C. (Book No. C 481750 with Register No. 214124
of March 2002) as  Christian  Nadar    is  corrected as
Nadar SIUC Community vide Certificate No. A6-47582/07/K.Dis.
dated 26-12-2007 issued by the Tahsildar,
Taluk Office,  Neyyattinkara.

This correction will come into effect  in all records
related to me.

Thiruvananthapuram,
28-12-2007.  ANAND SON, S. S.

hn⁄m-]\w

Xncp-h-\-¥-]pcw Pn√-bn¬ Xncp-h-\-¥-]pcw Xmeq-°n¬
Xncp-ae hnt√-Pn¬ ]pP-∏pc ]n.-H.bn¬ Im´m≥ hnf- ho´n¬
Xma-kn°p∂ tPm¨, hn. -_n. (Fkv.-F-kv.-F¬.-kn. _p°v
\º¿  C 584604, cPn-kvd-d¿ \º¿ 143566  am¿®v  1985) -
_‘-s∏´ F√m A[n-Im-cn-I-fp-sSbpw s]mXp-P-\-ß-fp-sSbpw
Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

\mSm¿ {InkvXy≥ kap -Zm -bmw -K -amb Rm≥
Xncp -h -\ -¥-]pcw Bcy -k-am -PØns‚ 20 -˛12 -˛2007˛mw
Xob-Xnbnse 18953/07-̨ mw -\º¿ ip≤n k¿´n-̂ n-°‰p{]Imcw
Pb-¥≥, hn. _n. F∂ t]cn¬ lnµp-aXw kzoI-cn-®ncn-
°p-∂p. C\n-ta-en¬ Rm≥  \mSm¿ lnµp kap-Zm-b-Øn¬
Dƒs∏-Sp-∂Xm-bn-cn-°pw. t]cnv-\\p-kr-X-ambn H∏pw amdp-∂-Xm-
bn -c n°pw. Cu am‰w Fs∂ kw_-‘n -°p∂ F√m
tcJ-Iƒ°pw _m[-I-am-bn-cn°pw.

Xncp-h-\-¥-]p-cw,
21˛12˛2007. tPm¨, hn. _n.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities  and the public that I,
E. Senthil Murugan, T.C. 36/1059, Peruthani, Vallakkadavu
P. O., Thiruvananthapuram Taluk, Thiruvananthapuram
District, Pin-695008 have changed the name of my minor
daughter Nivetha Divya Darshini, holder of Birth
Certificate with Registration  No. 58/05 dated 19-1-2005
issued by the Registrar of Births and Deaths, Corporation
of Thiruvananthapuram as S. L. Nivetha.

This change will come into  effect  in  all  records
related to her.

Thiruvananthapuram,
19-12-2007.       E. SENTHIL MURUGAN.
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NOTIFICATION

 I, K. P. Gopinathan Pillai,  T. C. No. 13/2034,
Saradendu, Attara Lane, Kannammoola, Medical
College P. O., Thiruvananthapuram, Pin-695 011, do hereby
notify for the information of all concerned authorities and
the public that my minor grand son Aravind R. Pillai
(Power of Attorney, Regd. as No. 661 in page 56 of
Vol. X),   holder of Birth Certificate with Registration No.
3877  dated 28-10-1997 issued  by Births and Deaths,
Kannur Municipality,  also known as Aravind, R. in the
School Certificate with Admission No. 5993
dated 17-11-2007   issued from  Loyola School,
Thiruvananthapuram-695 017 (India) is one and the same
person. Hereafter he will be known by the name
Arvind Nair only.

This change will come into effect in all records
related to him.

Thiruvananthapuram,
17-12-2007. K. P. GOPINATHAN  PILLAI .

NOTIFICATION

I t is hereby notified for the information of all
concerned authorities and the public that I,
Anantalakshmi, Arya Kumar Ashram, T. C. 2/1280, Pattom,
Thiruvananthapuram Taluk, Thiruvananthapuram  District,
Pin-695 004,  holder of  All India Secondary School
Examination  Certificate Serial  No.  SSE/92/000160662 with
Roll No. 4112626  dated 10-8-1992  issued from Central
Board of Secondary Education, Delhi, Election Identity
Card No. KL/20/134/030236 dated 26-7-1997 issued by
Electoral Registration Officer, Thiruvananthapuram North
Constituency, have changed my name as Anantalakshmi
Dheerakumar  consequent on my marriage with S. Dheera
Kumar as per Marriage Certificate Registration No. 59/2006
dated 16-1-2006 issued from Kerala Hindu Marriage Rules,
Thiruvananthapuram.

This change will come into effect in all  records
related to me.

Thiruvananthapuram,
20-12-2007. ANANTALAKSHMI .

NOTIFICATION

 I, Satheesh Kumar, B.,  Punnavila Kizhakkariku
Puthen Veedu, Venniyoor, Venganoor Village,
Nellivila P. O., Thiruvananthapuram Taluk,
Thiruvananthapuram District, do hereby notify for the
information of all concerned authorities and the public
that my Community which is wrongly entered in the
S. S. L. C. (Book No. C 471568 with Register No. 150929
of March 1991) as Hindu Nadar is corrected as Christian
SIUC Nadar vide Certificate No. A6-28125/2007/K.Dis.
dated 22-12-2007 issued by the Tahsildar, Taluk Office,
Thiruvananthapuram.

This correction will come into effect in all records
related to me.

Thiruvananthapuram,
24-12-2007. SATHEESH KUMAR, B.

NOTIFICATION

 I, S. Gopakumar, Charuvila Veedu, Vawamoola,
Venniyoor, Nellivila P. O., Venganoor Village,
Thiruvananthapuram Taluk, Thiruvananthapuram District,
Pin-695 523, do hereby notify for the information of all
concerned authorities and the public that my Community
which is wrongly entered in the S. S. L. C. (Book No.
C 278844 with Register No. 149896 of March 1991) as
Hindu Nadar is corrected as Latin Catholic vide Certificate
No. A6-28084/07/K.Dis. dated 22-12-2007 issued by the
Tahsildar, Taluk Office, Thiruvananthapuram.

This correction will come into effect in all records
related to me.

Vawamoola,
24-12-2007. S. GOPAKUMAR .

NOTIFICATION

 I, Jose, V.,  Nellivila Veedu, Venniyoor,
Nellivila P. O., Venganoor Village, Thiruvananthapuram
Taluk, Thiruvananthapuram District, Pin-695 523, do
hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the S. S. L. C. (Book No. I 391869 with
Register No. 294439 of March 1997) as LC Christian Nadar
is corrected as Christian Nadar  SIUC vide Certificate
No. A6-28083/2007/K.Dis. dated 22-12-2007 issued by the
Tahsildar, Taluk Office, Thiruvananthapuram.

This correction will come into effect in all records
related to me.

Nellivila,
24-12-2007. JOSE, V.

NOTIFICATION

 I, Prameela Clament, Anjali House, T. C. 12/1604,
R. C. Street, Kunnukuzhi,Vanchiyoor P.O., Thiruvanantha-
puram Taluk, Thiruvananthapuram District, Pin-695 035, do
hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the S. S. L. C. (Book No. B 254631
Reg. No. 11468 of  September 1989) as Christian Roman
Catholic is corrected as Latin Catholic vide Certificate No.
A6-21456/07/K.Dis. dated 23-10-2007 issued by the
Tahsildar, Taluk Office, Thiruvananthapuram.

This correction will come into effect in all records
related to me.

Thiruvananthapuram,
22-12-2007. PRAMEELA CLAMENT.
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NOTIFICATION

I t is hereby notified for the information of all
concerned authorities and the public that I,
Sunil Kumar, N. K., Postal Staff Quarters A-15, TC 11/2560,
Paruthippara, Nalanchira P. O., Thiruvananthapuram-
695 015, holder of S.S.L.C. Book No. K 488662 with
Register No. 398384 of March 2000, have embraced
Christianity from Hindu Panan Community as per Baptism
Certificate Serial No. 20 dated 7-12-1997 issued from India
Pentecostal Assembly, Pattom, Thiruvananthapuram with
the same name. Hereafter I will be a member of Christian
Panan Community.

This change will come into effect in all  records
related   to  me.

Thiruvananthapuram,
21-12-2007. SUNIL KUMAR, N. K.

NOTIFICATION

I t is hereby notified for the information of all
concerned authorities and the public that I,
Suresh, K., Siva Bhavan, T. C. 39/1833, Drainage
Road, Chalai P. O.,  Thiruvananthapuram Taluk,
Thiruvananthapuram District, Pin-695 036 holder of
S.S.L.C. Book No. D 187922 with Register No. 136320
of March 1991, Passport No. B 2812691 dated 1-12-2000
issued from Passport Office, Trivandrum, Driving Licence
No. T. 3798/94 dated 2-6-1994 issued from Licensing
Authority, Thiruvananthapuram have changed my name as
Manacaud Suresh.

This change will take effect in all  records related
to me.

Thiruvananthapuram,
21-12-2007. SURESH, K.

NOTIFICATION

I t is hereby notified for the information
of all concerned authorities and the public
that I, Susannamma Peter, K. P., T. C. 10/918, General
Hospital Road, Thiruvananthapuram Taluk,
Thiruvananthapuram District, Pin-695 001, holder of
S. S. L. C. Book No. 844532 with Register No. 143081 of
March 1969, also known as Susy in the Ration Card
No. 1103127483 issued from Taluk Supply Office
Thiruvananthapuram and Sussyivan in the Election
Identity Card No.HVX2080281 dated 8-3-2004 issued from
Thiruvananthapuram North Legislative Assembly
Constituency, and Susannamma Ivan in the Passport
No. A5316062 dated 15-5-1998 issued from Passport Office
Chennai is one and the same person.  Hereafter I will
be known by the name Susannamma Ivan and will sign
accordingly.

 This change will come into effect in all records
related to me.

Thiruvananthapuram,
26-12-2007. SUSANNAMMA  PETER, K. P.

NOTIFICATION

I t is hereby notificated for the information
of all concerned authorities and the general public
that I, Ershad, F.,  P. K. House, Thulasi Mukku, Kummil
P. O.,   holder of the S. S. L. C. Certificate Number
C 409677 with Register Nos.189992 of March 2002 and
599007 of March 2003 also known as Irshad, F. in Indian
Passport No. A 5424587 dated 14-5-1998 issued by the
Passport Office, Trivandrum and Irshad  in Election
Identity Card No.FWD 2916849 dated 8-3-2006 issued by
the Electoral Registration Officer, Chadayamangalam L. A.
Constituency is one and same person.  Hereafter I will be
known by the name Ershad Al Sami  and will sign
accordingly.

 This change will take effect in all records
related to me.

Kummil,
23-11-2007. ERSHAD, F.

hn⁄m-]\w

Xncp-h-\-¥-]pcw Pn√-bn¬ s\Sp-a-ßmSv  Xmeq-°n¬
sXmfn -t°mS v hnt√-Pn¬ Nn‰p -ho -´p -ap -dn -bn¬ hnXpc
]n. H.-˛-bn¬ t]c-b-Øp-]md {]im¥n `h-\n¬ sP. Hma\
_‘-s∏´ F√m A[n-Im-cn-I-fp-sSbpw s]mXpP\-ß-fp-sSbpw
Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

tNc -a¿ {Inkv‰y≥ kap -Zm -bØn¬s∏´ Rm≥
Xncp-h-\-¥-]pcw Bcy-k-am-P-Øns‚ 17˛12-˛2007˛mw Xob-Xn-
bnse 18938/07-˛mw  \º¿ iq≤n k¿´n-^n-°‰p {]Imcw
AtX- t]cn¬ lnµp-aXw kzoI-cn-®n-cn-°p∂p. C\n taen¬
Rm≥ tNc-a¿ lnµp  kap-Zm-b-Øn¬ Dƒs∏-Sp-∂-Xm-bn-cn-°pw.
Cu am‰w Fs∂ kw_-‘n -°p∂ F√m
tcJ-Iƒ°pw _m[-I-am-bn-cn°pw.

sXmfn-t°mSv,                    sP. Hma\
17˛12˛2007.

hn⁄m-]\w

Xncp-h-\-¥-]pcw Pn√-bn¬  s\Sp-a-ßmSv  Xmeq-°n¬
Dg-a-e-bv°¬ hnt√-Pn¬ ]pXp-Ipf-ßc tZiØv ]cp-Øn-Ipgn
]n. H.-˛-bn¬ ]mdp-h-≈n-tImWw Fkv. Fkv. lukvkn¬
Xmakw sk¬hn, F≥. _‘-s∏´ F√m A[n-Im-cn-I-fp-
sSbpw s]mXpP\-ß-fp-sSbpw Adn-hn-te-°mbn {]kn-≤-s∏-Sp-
Øp-∂-Xv.

tNc -a¿ {InkvXy≥ kap -Zm -bmw -K -amb Rm≥
Xncp-h-\-¥-]pcw Bcy-k-am-P-Øns‚ 13˛12-˛2007˛mw Xob-Xn-
bnse 18933/07-˛mw  \º¿ iq≤n k¿´n-^n-°‰p{]Imcw
im¥, F≥. F∂- t]cn¬ lnµp-aXw kzoI-cn-®n-cn°p∂p.
]pXnb t]cn-\-\p-kr-X-ambn H∏pw amdp-∂-Xm-bn-cn-°pw. C\n
taen¬ Rm≥ tNc-a¿ lnµp  kap-Zm-b-Øn¬ Dƒs∏-Sp-∂-
Xm-bn-cn -°pw. Cu am‰w Fs∂ kw_-‘n-°p∂ F√m
tcJ-Iƒ°pw _m[-I-am-bn-cn°pw.

s\S-pa-ßmSv,                    sk¬hn, F≥.
18˛12˛2007.
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hn⁄m-]\w

Xncp-h-\-¥-]pcw Pn√-bn¬, s\Sp-a-ßmSv Xmeq-°n¬,
s\Sp-a-ßmSv hnt√-Pn¬, a©  ]n. H.-˛-bn¬ ]mdhnfm-IØv-
ho´n¬ Xma-kn-°p∂ kpP, F¬. (F-kv. Fkv. F¬. kn.
_p°v \º¿ Pn.119242, cPn-Ã¿ \º¿ 84025 am¿®v 1995)
_‘-s∏´ F√m A[n-Im-cn-I-fp-sSbpw s]mXpP\-ß-fp-sSbpw
Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

tNc -a¿ {InkvXy≥ kap -Zm -bmw -K -amb Rm≥
Xncp-h-\-¥-]pcw Bcy-k-am-P-Øns‚ 17˛12-˛2007˛mw Xob-Xn-
bnse 18937/07-˛mw  \º¿ ip≤n k¿´n-^n-°‰p {]Imcw
AtX- t]cn¬ lnµp-aXw kzoI-cn -®n -cn -°p∂p.  C\n
taen¬ Rm≥ ]peb  lnµp  kap-Zm-b-Øn¬ Dƒs∏-Sp-∂-
Xm-bn-cn -°pw. Cu am‰w Fs∂ kw_-‘n-°p∂ F√m
tcJ-Iƒ°pw _m[-I-am-bn-cn°pw.

Xncp-h-\-¥-]pcw,                    kpP, F¬.
19˛12˛2007.

hn⁄m-]\w

Xncp-h-\-¥-]pcw Pn√-bn¬, s\Spa-ßmSv Xmeq-°n¬,
hnXpc hnt√-Pn¬ hnXpc ]n. H.-˛-bn¬ apf-bvt°m-´p-Ic
XS-Ø-cn-IØv ho´n¬ Xma-kn-°p∂ _nPp, kn. (kvIqƒ
AUvan-j≥ cPn-Ã¿ FIvkv{SmIv‰v \º¿ 15901, Kh. F®v.
Fkv. hnXp-c, tdj≥ Im¿Uv \º¿ 1105094855, Xmeq°v
kssπ Hm^okv, s\Spa-ßmSv, Xncn-®-dn-b¬ Im¿Uv  \º¿
F^vUnIyq 1077429 XobXn 11-˛2-˛2001, Bcy-\mSv Akwªn
\ntbm-P-I-a-WvU-ew) _‘-s∏´ F√m A[n-Im-cn-I-fp-sSbpw
s]mXpP\-ß-fp-sSbpw Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

tNc -a¿ {InkvXy≥  kap -Zm -bmw -K -amb  Rm≥
Xncp -h-\-¥-]pcw  Bcy-k-am-P-Øns‚  18˛12 -˛2007˛ -mw
Xob-Xn-bnse 18946/07-˛mw  \º¿ ip≤n k¿´n-^n-°‰p
{]Imcw AtX- t]cn¬ lnµp-aXw kzoI-cn-®n-cn-°p∂p. C\n
taen¬ Rm≥  tNc-a¿  lnµp  kap-Zm-b-Øn¬ Dƒs∏-Sp-∂-
Xm-bn-cn-°pw.

Cu am‰w Fs∂ kw_-‘n -°p∂ F√m
tcJ-Iƒ°pw _m[-I-am-bn-cn°pw.

hnXpc, _nPp, kn.
18˛12˛2007.

NOTIFICATION

I, Aneesh, J.S., Aneesh Nivas, Perambinkonam,
Kulackode, Vellanad P. O.,Vellanad Village, Nedumangad
Taluk, Thiruvananthapuram District, Pin-695 543,  do
hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the S.S.L.C. (Book No. K 451880 with
Register No. 476647 of March 1998) as Christian Nadar  is
corrected as Latin Catholic vide Certificate
No. B2-13037/07  dated 18-12-2007 issued by  the
Tahsildar, Taluk Office, Nedumangad.

 This correction will come into effect in all the
records related to me.

Vellanad,
24-12-2007. ANEESH, J. S.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Abhilash, L.,
Maruthummoodu Veedu, Panayam, Chullimanoor P. O.,
Nedumangad Taluk, Thiruvananthapuram District,
Pin-695 541,  holder of S. S. L. C. Book No.I 197810 with
Register No. 320357 of March 1997 have embraced
Christianity from Sambavar Hindu Community as per
Baptism Certificate L No.18/2007 dated 18-6-2007 (Baptised
on 15-7-1981) issued from Emmanuel Lutheran Church,
Chullimanoor with the same name. Hereafter I will be a
member of Christian Sambavar Community.

 This change will come into effect in all the records
related to me.

Chullimanoor,
21-12-2007. ABHILASH, L.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Dhas, R.,
Manalivila ThadatharikathuVeedu, House No. 280, Paleli,
Kattakada P. O., Nedumangadu Taluk,Thiruvananthapuram
District, Pin-695 572,  holder of School Admission Register
Extract with Admission No. 9615 dated 22-5-1984 issued
from Evans U. P. S. Parasala, Ration Card No. 1105000153
issued from Taluk Supply Office, Nedumangadu, have
embraced Christianity from Hindu Cheramar as per
Baptism Certificate Reg. No. 17/1997 dated 20-12-2007
(Baptised on 3-11-1997) issued from the South India
ApostolicChurch of God, PallichalP. O., Thiruvananthapuram
with the same name. Hereafter I will be a member of
Cheramar Christian Community.

 This change will come into effect in all the records
related to me.

Thiruvananthapuram,
21-12-2007. DHAS, R.

NOTIFICATION

I, Santhosh, S. R., Edayil Puthan Veedu, Malaruveena
Karikkakam,ParandodeP.O.,Aryanad Village, Nedumangad
Taluk, Thiruvananthapuram District, Pin-695 542,  do
hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the School Admission Register (Extract
with No. 14437 dated 26-5-1992 issued from Government H.
S. Aryanad, Aryanad P. O. as Hindu Nair is corrected as
Hindu Vilakkithala Nair vide Certificate No. B2-19154/07
dated 18-12-2007 issued by the Tahsildar, Taluk Office,
Nedumangad.

 This correction  will come into effect in all records
related to me.

Thiruvananthapuram,
21-12-2007. SANTHOSH, S.R.
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NOTIFICATION

I, Satheesan, P., Irappinmugham, Roadarikathu Veedu,
Panniyode P.O., Mannoorkara Village, Nedumangad Taluk,
Thiruvananthapuram District, Pin-695575, do hereby notify
for the information of all concerned authorities and the
public that my Community which is wrongly entered in
the S. S. L. C. (Book No.C 461366 with Register
No. 15501 of March 1992) as Hindu Nadar is corrected as
Christian Nadar SIUC vide Certificate No. B2-14496/07
dated 27-12-2007 issued by the Tahsildar, Taluk Office,
Nedumangad.

 This correction  will come into effect in all records
related to me.

Panniyode,
27-12-2007. SATHEESAN, P.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Sreevals,
Kailasam, Muthana P.O., (Via.) Palayamkunnu, Varkala,
Thiruvananthapuram District, Pin-695 146, holder of
S. S. L. C. Book No. F 382906 with , Register
No. 185278 of March 1993, Pree Degree  Certificate with
Register  No. 10244  dated 30th May 1995, Degree
Certificate with Register No. 35421/April 1998 issued from
University of Kerala, have changed my name as Sreevals
Thyagarajan and will sign accordingly.

 This change  will come into effect in all records
related to me.

Thiruvananthapuram,                             SREEVALS.
21-12-2007.

NOTIFICATION

I, Biju, S., Punnammood, Mangad,  Mangad Village,
Kollam  Taluk, Kollam District, Pin-691 015, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the S. S. L. C. (Book No. F 367763  with Register
No. 150468 of March 1993) as Christian Parava is
corrected as Christian Latin  Catholic vide  Community
Certificate No. K.Dis/38440/07/B7  dated 21-12-2007 issued
by the Tahsildar, Taluk Office, Kollam.

 This correction  will come into effect in all records
related to me.

Mangad,
27-12-2007. BIJU, S.

NOTIFICATION

I, Nelson, A., Konuvila Veedu, Koduvila P.O., East
Kallada Village, Kollam Taluk, Kollam District, Pin-691 502,
do hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the  Duplicate S. S. L. C. Book
No. J 458728  with Register  No. 149408  of March 1993
as Christian L.C. Parava Convert is corrected as Christian

Latin  Catholic vide  Community  Certificate No. B7/38707/
2007/KDis dated 21-12-2007 issued by the Tahsildar, Taluk
Office, Kollam.

 This correction  will come into effect in all records
related to me.

Kollam,
28-12-2007. NELSON, A.

NOTIFICATION

I, Johnson Henry, Charuvila Veedu, Kanjiracode,
Kundara,  Mulavana   Village, Kollam Taluk, Kollam
District, Pin-691501, do hereby notify for the information
of all concerned authorities and the public that my
Community which is wrongly entered in the School
Admission Register Extract (No. 3693 dated  30-5-1981) as
LC Parava Christian is corrected as Christian Latin
Catholic vide Certificate No. B7-38785/07/K.Dis. dated
21-12-2007 issued by the Tahsildar, Taluk Office, Kollam.

 This correction  will come into effect in all records
related to me.

Kollam,
26-12-2007. JOHNSON HENRY.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities andMembers of the public that
I, Aswathy Krishnan, Sree Kumar Mandiram, Mundakkal,
Kollam-691 001, Kollam District, holder of Birth Certificate
with Registration No. 205/86 and  date of Registration
on 14-5-1986, issuedby theRegistrarof Birthsand Deaths,
Quilon Municipality, also known as Aswathy Krishna in
Certificate No. TU 6603180 with Index No. T/1218/034,
issued by the Chairman, Council for the Indian School
Certificate Examinations, New Delhi, is one and the same
person. Hereafter I will be known by the name Aswathy
Krishna only.

This change will take effect in all records related to me.

Kollam,
24-11-2007. ASWATHY KRISHNAN.

NOTIFICATION

I, Rex, S.,Kulathoor Veedu,Kandachira, Mangad P. O.,
Kollam Taluk, Kollam District, Pin-691015, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the S. S. L. C. (Book No. C 386663 with Register
No. 85622 of March 1992) as Bharatha Christian is
corrected as Christian Latin Catholic Community vide
Certificate No. B7-29196/07/K. Dis. dated 12-12-2007 issued
by the Tahsildar, Taluk Office, Kollam.

This correction will come into effect in all records
related to me.

Kollam,
13-12-2007. REX, S.
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NOTIFICATION

I, Anilthomas, G., Kidanguvila Puthen Veedu, Karicode,
Mangad Village, Kollam Taluk, Kollam District, Pin-691015,
do hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the S. S. L. C. (Book No. G 100080
with Register No. 52595 of March 1995) as Roman
Catholic is corrected as Christian Latin Catholic vide
Certificate No. K. Dis. 38486/07/B7 dated 15-12-2007
issued by the Tahsildar, Taluk Office, Kollam.

This correction will come into effect in all records
related to me.

Kollam,
21-12-2007. ANILTHOMAS, G.

NOTIFICATION

I, Wilfred, N., Nirmala Vilasam Puthen Bunglow,
Padappakkara P. O., Mulavana Village, Kollam Taluk,
Kollam District, Pin-691503, do hereby notify for the
information of all concerned authorities and the public
that my Community which is wrongly entered in the
S. S. L. C. (Book No. E 119277 and A 393402 with
Register Nos. 266160 of March 1984 and 54981 of 1988
September) as L. C. Bharatha Convert is corrected as
Christian Latin Catholic vide Certificate No. K. Dis. 38479/
07/B7 dated 18-12-2007 issued by the Tahsildar,
Taluk Office, Kollam.

This correction will come into effect in all records
related to me.

Kollam,
21-12-2007. WILFRED, N.

NOTIFICATION

I, Saniomichael,Neduvila Veedu, Kanjiracode,
Kundara P. O., 391(401), Mulavana Village, Kollam Taluk,
Kollam District, Pin-691501, do hereby notify for the
information of all concerned authorities and the public
that my Community which is wrongly entered in the
S. S. L. C. (Book No. G 444077 with Register No. 46443 of
March 1995) as L. C. Parava Convert is corrected as
Christian Latin Catholic vide Certificate No. B7-38489/07/K.
Dis. dated 15-12-2007 issued by the Tahsildar, Taluk Office,
Kollam.

This correction will come into effect in all records
related to me.

Kollam,
21-12-2007. SANIOMICHAEL .

NOTIFICATION

I, Sunil, J., Kanjiravila Puthen Veedu, Padappakara P. O.,
Mulavana Village, Kollam Taluk, Kollam District,
Pin-691503, do hereby notify for the information of all
concerned authorities and the public that my Community
which is wrongly entered in the School Admission

Register (Extract with Admission No. 4369 dated 28-5-1990
issued from ST. Antony’s H. S. S., Kanjiracode) as Latin
Catholic Parava Convert is corrected as Christian Latin
Catholic vide Certificate No. K. Dis. 38297/07/B7 dated
15-12-2007 issued by the Tahsildar, Taluk Office, Kollam.

This correction will come into effect in all records
related to me.

Kollam,
19-12-2007. SUNIL , J.

NOTIFICATION

I, Shibu, P., Charuvila Veedu,Kanjiracode,Kundara P. O.,
Kollam Taluk, Kollam District, do hereby notify for the
information of all concerned authorities and the public that
my Community which is wrongly entered in the S. S. L. C.
(Book No. E 218481 with Register No. 155408 of March
1993) as L. C. Parava Convert is corrected as Christian
Latin Catholic vide Certificate No. B7/17690/06 dated
15-12-2007 issued by the Tahsildar, Taluk Office, Kollam.

This correction will come into effect in all records
related to me.

Kundara,
18-12-2007. SHIBU, P.

NOTIFICATION

I, Rajeev, C., Lourde Vila Thekke Erakkom,
Malibhagam, Chavara South, Thekkumbhagam Village,
Karunagappally Taluk, Kollam District, Pin-691584,
do hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the S. S. L. C. (Book No. E 215527
with Register No. 147470 of March 1993) as X’ian Parava
Convert Latin Catholic is corrected as Christian Latin
Catholic vide Certificate No. C3-23690/07 dated 19-12-2007
issued by the Tahsildar, Taluk Office, Karunagappally.

This correction will come into effect in all records
related to me.

Kollam,
21-12-2007. RAJEEV, C.

NOTIFICATION

I, Harison, J., Thadathu Vila Melathil, Kanjiracode,
Kundara P. O., Kollam Taluk, Kollam District, do hereby
notify for the information of all concerned authorities and
the public that my Community which is wrongly entered
in the School Admission Register Extract (No. 3311 issued
from St. Antony’s H. S. S., Kanjiracode) as L. C.
converted from Parava is corrected as Christian Latin
Catholic vide Certificate No. B7-38478/07/K. Dis. dated
15-12-2007 issued by the Tahsildar, Taluk Office, Kollam.

This correction will come into effect in all records
related to me.

Kundara,
18-12-2007. HARISON, J.
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NOTIFICATION

I, James, M., Pallavi Veedu, Pallisserickal P. O.,
Sasthamcotta Village, Kunnathoor Taluk, Kollam District,
Pin-690521, do hereby notify for the information of all
concerned authorities and the public that my Community
which is wrongly entered in the S. S. L. C. (Book No.
D 111522 with Register No. 50057 of March 1991) as Latin
Christian Parava Convert is corrected as Christian Latin
Catholic vide Certificate No. A3-13369/07/K. Dis. dated
19-12-2007 issued by the Tahsildar, Taluk Office,
Kunnathoor.

This correction will come into effect in all records
related to me.

Sasthamcotta,
21-12-2007. JAMES, M.

NOTIFICATION

I, Johnson, V., St. Antony’s Mandiram, Venga Muri,
Mynagappally Village, Kunnathoor Taluk, Kollam District,
Pin-690569, do hereby notify for the information of all
concerned authorities and the public that my Community
which is wrongly entered in the S. S. L. C. (Book No.
J 135300 with Register No. 350658 of March 1997) as
L. C. Parava is corrected as Christian Latin Catholic vide
Certificate No. A3/13297/07/K. Dis. dated 14-12-2007 issued
by the Tahasildar, Taluk Office, Kunnathoor, Sasthamcotta.

This correction will come into effect in all records
related to me.

Kollam,
28-12-2007. JOHNSON, V.

NOTIFICATION

I, Christopher, J., Varuthundil Puthen Veedu,
Pallisserickal P. O., Sasthamcotta Village, Kunnathoor
Taluk, Kollam District, Pin-690521, do hereby notify for
the information of all concerned authorities and the public
that my Community which is wrongly entered in the
School Admission Register Extract (No. 4457 issued from
Govt. H.S.S. Sasthamcotta) as Christian Parava Convert is
corrected as Christian Latin Catholic vide Certificate No.
A3-13386/07/K. Dis. dated 17-12-2007 issued by the
Tahsildar, Taluk Office, Kunnathoor.

This correction will come into effect in all records
related to me.

Sasthamcotta,
21-12-2007. CHRISTOPHER, J.

NOTIFICATION

I, Jose Austus, C. S., Lucymangalam, Sasthamcotta P. O.,
Kunnathoor Taluk, Kollam District, Pin-690521, do
hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the S. S. C. (Book No. A 345794 with
Register No. 253421 of March 1987) as Latin Christian

Parava Convert is corrected as Christian Latin Catholic
vide Certificate No. A3-13193/07/K. Dis. dated 14-12-2007
issued by the Tahsildar, Taluk Office, Kunnathoor.

This correction will come into effect in all records
related to me.

Sasthamcotta,
19-12-2007. JOSE AUSTUS, C. S.

NOTIFICATION

I, Jose Prakash, A. C., Charinjavilayil, Manakkara
Muri, Sasthamcotta Village, Kunnathoor Taluk, Kollam
District, Pin-690521, do hereby notify for the information
of all concerned authorities and the public that my
Community which is wrongly entered in the S. S. L. C.
(Book No. E 065634 Vol-I and A 134682 Vol-II with Register
No. 430743 of March 1990) as Latin Catholic Converted
from Parava is corrected as Christian Latin Catholic vide
Certificate No. A3-13460/07/K. Dis. dated 21-12-2007 issued
by the Tahsildar, Taluk Office, Kunnathoor.

This correction will come into effect in all records
related to me.

Sasthamcotta,
24-12-2007. JOSE PRAKASH, A. C.

NOTIFICATION

I, Animon, E., Lawrance Sadanam, Perayam, Mulavana
Village, Kollam Taluk, Kollam District, Pin-691503, do
hereby notify for the information of all concerned
authorities and the public that my Community which is
wrongly entered in the S. S. L. C. (Book No. D 000513
with Register No. 82864 of March 1991) as Latin Catholic
Parava Convert is corrected as Christian Latin Catholic
vide Certificate No. 38613/07/B7/K.Dis. dated
21-12-2007 issued by the Tahsildar, Taluk Office, Kollam.

This correction will come into effect in all records
related to me.

Kollam,
22-12-2007. ANIMON, E.

NOTIFICATION

I,  Beena, M., Puthenkadavil, Rajagiri Colony,
Sasthamcotta  P.O., Kunnathoor Taluk, Kollam District
Pin-690 521, holder of S.S.L.C. Book No. F. 004055 with
Reg. No. 123300 of 1993 March in which my Caste is
wrongly noted as Christian LC Parava Convert is
corrected as Christian Latin  Catholic vide  Community
Certificate No. 10401/07/K.Dis dated 31-10-2007 issued by
the Tahsildar, Kunnathoor Taluk, Sasthamcotta.

 This correction  will come into effect in all records
related to me.

Sasthamcotta,
22-11-2007.    BEENA, M.
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NOTIFICATION

I, Thomas, J., Arattukadavil, Manakkara Muri,
Sasthamcotta  Village, Kunnathoor Taluk, Kollam District,
Pin-690 521,  do hereby notify for the information of all
concerned authorities and the public that my Community
which is  wrongly  entered in the S.S.L.C. (Book
No. G 433075 with Register No. 313321 of March 1994) as
Latin Parava Convert is corrected  as Christian Latin
Catholic  Community vide  Certificate No.13385/07/K.Dis.
dated 21-12-2007 issued by the Tahsildar,  Taluk Office,
Kunnathoor.

 This correction  will come into effect in all records
related to me.

Kollam,                                          THOMAS, J.
22-12-2007.

NOTIFICATION

I, John Berkumans,  Benzi Mandiram, Manakkara
Muri,  Sasthamcotta  Village,  Sasthamcotta  P.O.,
Kunnathoor Taluk, Kollam District,  Pin-690 521, do hereby
notify for the information of all concerned  authorities
and the public that my Community which is wrongly
entered in the School Admission Register (Extract with
Admission No.10118 dated 10-6-1991 issued from
Government H.S.S., Sasthamcotta) as Christian  Parava  is
corrected as Christian Latin  Catholic Community vide
Certificate No. A3-13372/07/K.Dis dated 21-12-2007 issued
by the Tahsildar,  Taluk Office, Kunnathoor.

 This correction  will come into effect in all records
related to me.

Sasthamcotta,
22-12-2007. JOHN BERKUMANS.

NOTIFICATION

It is hereby notified for the information of all
concernedauthoritiesand the publicthat I,Kunjumon, R.,
370, Dippo Compound 10, Thenmala  P. O., Pathanapuram
Taluk,Kollam District, Pin-691308, holder ofS.S.L.C. Book
No. I 371265 with Register No. 383883 of March 1996,
Election Identity Card No. LBM1228816
dated 2-1-2001 issued by Electoral Registration Officer,
Pathanapuram Legislative Assembly Constituency and
PAN Card No. ARYPK1897Q issued from Income Tax
Department, have changed my name as Sajan Rajan and
will sign accordingly.

 This change will come into effect in all records
related to me.

Thiruvananthapuram,
19-12-2007. KUNJUMON, R.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Simran Eapen
Varghese, Quarter No.2, Doctors Quarters, Holy Cross
Hospital, Kottiyam-691 571,  holder of  Birth Certificate
with Registration  No.2937/1989 dated 3-4-1990 issued by
the Health Officer, Corporation of Cochin, ICSE
Examination 2005, Certificate No.TT3813642 with Index
No.T/5145/080 issued by the Chief Executive and
Secretary, Council for the Indian School Certificate
Examination, New Delhi, have changed my name as Eapen
Varghese and will sign accordingly.

 The change will take effect in all my records related
to me.

Kollam,
30-11-2007. SIMRAN  EAPEN VARGHESE.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I, Vincy, V.,
Seena Nivas, Kakkathope, Eravipuram P. O., Kollam
District-691 011, holder of S. S. L. C. Book No. H 254308
with Register No.67619 of 1995 March in which my caste
is wrongly noted as Latin Christian is corrected as Latin
Catholic Community vide Community Certificate
No. B7-19926/07/K.Dis dated 12-9-2007 issued by the
Tahsildar, Kollam Taluk.

 This correction  will come into  effect in all  records
related to me.

Kollam,
27-11-2007. VINCY, V.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the general public that I,
Binumon, S., Vilayil Veedu, Mulluvila, Ayathil P. O.,
Kollam, holder of S. S. L. C. Book No. E-260341 with
Register No.77258 of March 1992 have changed my name
as Binu, S.

 This change will take effect in all records related
to me.

Kollam,
23-11-2007. BINUMON, S.

ERRATUM NOTIFICATION

In my notification published in Kerala Gazette No. 45
dated 13-11-2007 Part IV Page No. 1001, the name of my
father was wrongly spelt as “Mairan Antony” is corrected
to read as “Marian Antony”.

Kollam,
17-12-2007. EMERSON ANTONY.
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 NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that  I,
Vishwanathan Abhilash, Thikkampethuu House,
V. Kottayam P. O., Kozhencherry Taluk, Pathanamthitta
District, Pin-689 656, holder of S. S. C. Certificate
No. 0193885 with Candidates No. C451478, Serial
No. 438053 of March 1997,  issued from Gujarat
Secondary Education, Gandhinagar, Diploma in Mechanical
Engineering Certificate No. B 41598 with Registration
No. 1020999011 of November 2002 issued from Technical
Examination Board, Gujarat State, Degree of B. E. in
Mechanical Engineering Certificate Serial No. 227137 with
Registration No. 61602114066 of April 2006, Ration Card
No. 1312065720 issued from Taluk Supply Office,
Kozhencherry, also known as Vishvanathan Abhilash in
the H. S. C. Certificate No. 0091665 with Candidates
No. G118114, Serial No. 153622 of March 1999 is one and
the same person. Hereafter I will be known by the name
Abhilash, V. only

This change will come into effect in all  records
related to me.

Pathanamthitta,
18-12-2007. V ISHWANATHAN ABHILASH.

hn⁄m-]\w

tIm´bw Pn√-bn¬ tIm´bw  Xmeq-°n¬ ssI∏pg

hnt√ -Pn¬ ssI∏pg ]n . H.bn¬ 686 602 IpSn -en¬
]d-ºn¬ ho´n¬ _nPp, sI. Fkv. (F-kvv. Fkv. F¬. kn.
k¿´n-^n-°‰v H 339760 cPn-Ã¿ \º¿ 239003 am¿®v 1995)

_‘-s∏´ F√m A[n-Im-cn-I-fp-sSbpw s]mXpP\-ß-fp-sSbpw
Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

 {InkvXy≥ tNc -a¿ kap -Zm -bmw -K -amb Rm≥

Xncp-h-\-¥-]pcw Bcy-k-am-P-Øns‚ 9˛3˛2007-̨ mw Xob-Xn-bnse
18489/07-˛mw  \º¿ ip≤n k¿´n-^n-°‰p {]Imcw AtX-
t]cn¬ lnµp-aXw kzoI-cn -®n -cn -°p∂p. C\n taen¬

Rm≥ tNc-a¿ lnµp  kap-Zm-b-Øn¬ Dƒs∏-Sp -∂-Xm-
bn-cn-°pw.

Cu am‰w Fs∂ kw_-‘n-°p∂ F√m tcJ-Iƒ°pw
_m[-I-am-bn-cn°pw.

ssI∏pg,

14˛9˛2007. _nPp, sI. Fkv.

NOTIFICATION

I, Babu, M. C.,(Volume No. XXXVI, Gazette No. 46,
dated 19-11-1991, Part IV, Page No. 715), Madathilparambil,
Thiruvanchoor P. O., Manarcadu Village, Kottayam Taluk,
Kottayam District-686 037 do hereby notify for the
information of all concerned authorities and the public
that, my minor son Ajith, M. B., holder of S. S. L.C.
Certificate No. G.104613 with Reg. No. 230383 of March

2007 have embraced Hinduism from Christian Cheramar
Community  vide Conversion Certificate No.070 dated
10-8-2007 issued by All India Dayananda Salvation
Mission–Arya Samajam,  Thiruvananthapuram with the
same name.  Hereafter he will be a member of Hindu
Cheramar Community.

 This change will take effect in all records related
to him.

Thiruvanchoor,
12-12-2007. BABU, M. C.

hn⁄m-]\w

tIm´bw Pn√-bn¬ tIm´bw  Xmeq-°n¬ s]cp-ºm-bn-
°mSv hnt√-Pn¬ Ipam-c-\-√q¿  ]n. H.-bn¬ If-cn-°¬ Itcm v́
ho´n¬ Xma-kn-°p∂ Ip™Ω (td-j≥ Im¿Uv \º¿
1523016979, Xmeq°v kssπ Hm^o-kv, tIm´bw, Xncn-®-dn-b¬
Im¿Uv \º¿ sI. F¬./13/091/309602 C≥Uy sXc-s™-
Sp∏p IΩ-o -j≥ XobXn 4˛12 -˛1997)  _‘-s∏´ F√m
A[n-Im-cn-I-fp-sSbpw s]mXpP\-ß-fp-sSbpw Adn-hn-te-°mbn
{]kn-≤-s∏-Sp-Øp-∂-Xv.

 {InkvXy≥ tNc -a¿ kap -Zm -bmw -K -amb Rm≥
Xncp-h-\-¥-]pcw Bcy-k-am-P-Øns‚ 7˛6˛2007-̨ mw Xob-Xn-bnse
18622/07 - ˛mw \º¿ ip≤n k¿´n -^n -°‰p {]Imcw
AtX- t]cn¬ lnµp-aXw kzoI-cn-®n-cn-°p∂p. C\n taen¬
Rm≥ lnµp tNc -a¿ kap -Zm -b -Øn¬ Dƒs∏-Sp -∂
-Xm-bn-cn-°pw.

Cu am‰w Fs∂ kw_-‘n-°p∂ F√m tcJ-Iƒ°pw
_m[-I-am-bn-cn°pw.

Ipam-c-\-√q¿,
7˛11˛2007. Ip™-Ω.

hn⁄m-]\w

tIm´bw Pn√-bn¬, tIm´bw  Xmeq-°n¬ sNß-fw-
kuØv hnt√-Pn¬ (\m¬∏-Xn¬) icXv `h≥  ho-´n¬
Xma-kn-°p∂ _m_p, Fw. sP.   (F-�v. F�v. F¬. kn
_p°v \º¿ C 919310, cPn-Ã¿ \º¿ 82162, am¿®v 1986,
tdj≥ Im¿Uv \º¿ 1523138640 Xmeq°v kssπ Hm^okv,
tIm -́bw)  _‘-s∏´ F√m A[n-Im-cn-I-fp-sSbpw s]mXpP\-
ß-fp-sSbpw Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

 tNc -a¿ {InkvXy≥  kap -Zm -bmw -K -amb Rm≥
Xncp-h-\-¥-]pcw Bcy-k-am-P-Øns‚ 14˛12˛2007-˛mw Xob-Xn-
bnse 18935/07-˛mw  \º¿ ip≤n k¿´n-^n-°‰p {]Imcw
AtX- t]cn¬ lnµp-aXw kzoI-cn-®n-cn-°p∂p. C\n taen¬
Rm≥ tNc-a¿ lnµp  kap-Zm-b-Øn¬ Dƒs∏-Sp -∂-Xm-
bn-cn-°pw.

Cu am‰w Fs∂ kw_-‘n-°p∂ F√m tcJ-Iƒ°pw
_m[-I-am-bn-cn°pw.

tIm´bw,
14˛12˛2007. _m_p, Fw. sP.
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NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that I,Rajan Joy,
Puthiyaparampil, Parathanam P. O., Koottakkal, Kanjirapally
Taluk, Kottayam District, holder  of  S. S. L. C. Book
No. G 311838  with Register No. 233539 of March 1995,
Pre-Degree Book No. 186 and Serial No. 22 with Register
No. 115116 of 7  June 1997 issued from Controller of
Examination Mahathma Gandhi University, Kottayam,
Driving Licence B2. No.72003 No.KK/501/02 dated
22-4-2002 issued from Assistant Licencing Authority,
Kanjirapally, have embraced Islam from   Christian as per
Discharge Certificate No. 1060 dated 3-7-1999  issued
fromTherbiyathul Islam Sabha, Calicut with the name
Mohamad Shanavas and will sign accordingly. Hereafter I
will be a member of Islam Religion.

 This change will come into effect in all the records
related to me.

Kottayam,
16-12-2007. RAJAN JOY.

hn⁄m-]\w

tIm´bw Pn√ -bn¬ Nß-\m -t»cn Xmeq -°n¬
hmI-Øm\w hnt√ -Pn¬ Xrt°m -X -aw -Kew Ic -bn¬
Xrt°m-X-aw -Kew t]mtÃm-^o -kv , ]pfn -ae  ho -´n¬
kqkn G{_lmw   (F-kv. Fkvv. F¬. kn. _p°v \º¿
_n 257272, cPn-Ã¿ \º¿ 224987, am¿®v 1980,  _‘-s∏´
F√m  A[n-Im -cn -I -fp -sSbpw  s]mXpP\-ß-fp -sSbpw
Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

 tNc -a¿ {InkvXy≥  kap -Zm -bmw -K -amb
Rm≥ Bƒ C≥Uym Zbm -\ -µ -km¬th-j≥ anj≥
Bcy-k-am-Pw Xncp-h-\-¥-]p-c-Øns‚ 4˛12˛2007˛mw Xob-Xn-
bnse 106-̨ mw  \º¿ aX]cn-h¿Ø\ k¿´n-̂ n-°‰p {]Imcw
kp[ F∂ t]cn¬ lnµp-aXw kzoI-cn-®n-cn-°p∂p. C\n
taen¬ Rm≥ tNc-a¿ lnµp  kap-Zm-b-Øn¬ Dƒs∏-Sp-∂-
Xm-bn-cn-°pw.

Cu am‰w Fs∂ kw_-‘n-°p∂ F√m tcJ-Iƒ°pw
_m[-I-am-bn-cn°p∂Xm-Wv.

Xrt°m-X-aw-Kew,
5˛12˛2007. kqkn G{_-lmw.

hn⁄m-]\w

tIm´bw Pn√-bn¬ Nß-\m-t»cn Xmeq-°n¬ sNØn-∏pg-
hnt√-Pn¬ Noc-©nd ]n. -H.bn¬ ]pXp-∏-d-ºn¬ ho´n¬
-Xma-kn-°p∂ tPmk^v, ]n. -Un. (kv°qƒ AUvan -j≥
\º¿ 4447, XobXn 25-˛5-˛1967 Kh¨sa‚ v bp.-]n. kv°qƒ,
Noc-©n-d) _‘s∏´ F√m A[n-Im-cn-I-fp-sSbpw s]mXp-
P-\-ß-fp-sSbpw Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

tNc-a¿ {InkvXy≥ kap -Zm -bmw -K -amb Rm≥
Xncp-h-\-¥]pcw  AJn-e-`m-cX Aø-∏-tk-hm-kwL-Øns‚
11˛3-˛2007-˛se kn.-kn.2/4901/07-˛mw \º¿ aX-]-cn-h¿Ø\
k¿´n-^n-°‰v {]Imcw hmkp-cm-L-h≥ F∂ t]cn¬ lnµp-
aXw  kzoI-cn-®n-cn-°p-∂p.  C\ntaen¬ Rm≥ tNc-a¿
lnµp kap-Zm-b-Øn¬ Dƒs∏-Sp∂-Xm-bn-cn°pw.  Cu am‰w
Fs∂ kw_-‘n-°p∂ F√m tcJ-Iƒ°pw _m[-I-am-bn
-cn-°pw.

Nß-\m-t»cn,
26˛11˛2007.      tPmk^v, ]n.- Un.

NOTIFICATION

I t is hereby notified for the information of all
concerned authorities andthepublic thatI, Shaji, E.C.,
Ettimalayil House, Arunoottimangalam, Keezhoor P.O.,
Vaikom Taluk, Kottayam District Pin-686 605  holder
of  S.S.L.C. Book Number E 028359 with Register
No. 113563 of March 1984, Register No. 440066 of March
1985 and Register No. 55931 of March 1986, have
embraced Hinduism from Cheramar Christian Community as
per Conversion Certificate No. 060  dated 20-5-2007 issued
by Arya Samajam, Thiruvananthapuram with the same
name.  Hereafter I will be a member of Cheramar Hindu
Community.

This change will come into effect in all  records
related to me.

Keezhoor,
12-12-2007. SHAJI, E. C.

hn⁄m-]\w

tIm´bw Pn√-bn¬ tIm´bw Xmeq-°n¬ aW¿ImSv-
hnt√-Pn¬ Xncp-h-©q¿ ]n.-H.bn¬ ]mtd-∏-d-ºn¬ Itcm´v
ho´n¬ jn‚p-tamƒ, ]n. ‰n. (F-kv. Fkv. F¬. kn.
k¿´n-^n-°‰v \º¿ Un. 261868 cPn-Ã¿ \º¿ 54235 Pq¨
2004) _‘s∏´ F√m A[n-Im-cn -I-fp -sSbpw s]mXp-
P-\-ß-fp-sSbpw Adn-hn-te-°mbn {]kn-≤-s∏-Sp-Øp-∂-Xv.

tNc-a¿ {InkvXy≥ kap -Zm -bmw -K -amb Rm≥
Xncp-h-\-¥]pcw  Hmƒ C≥Uym Zbm-\µ km¬th-j≥
anj≥ (B-cy-k-am-Pw) 10-̨ 8-̨ 2007-̨ mw XobXn \¬Inb 064-̨ mw
\º¿ ip≤n  k¿´n-^n-°‰v {]Imcw AtX t]cn¬ lnµp-
aXw  kzoI-cn-®n-cn-°p-∂p.  C\napX¬ Rm≥ lnµp˛
tNc-a¿ kap-Zm-b-Øn¬ Dƒs∏-Sp∂-Xm-bn-cn°pw.

Cu am‰w Fs∂ kw_-‘n-°p∂ F√m tcJ-Iƒ°pw
_m[-I-am-bncn-°pw.

Xncp-h-©q¿,
12˛12˛2007.      jn‚p-tamƒ, ]n. ‰n.

NOTIFICATION

I t is hereby notified for the information of all
concerned authoritiesandthepublic thatI, Raju Symon,
Manalel Veedu, House No. 180, Senapathy P. O.,
Udumbanchola Taluk, Idukki District, Pin-685 619, holder
of  S.S.L.C. Book  No. A 131772, with Register No. 5079 of
March 1979, Driving Licence No. EP/2260/92 issued from
Licensing Authority, Vandiperiyar, Passport No. B. 234104
dated 5-9-1991 issued from Passpoprt Office, Cochin, also
known as Shaju in Election Identity Card No. KL/14/085/
117396 issued from Legislative Assembly Constituency
Udumbanchola and known as Shaju (Raju Simon) in
Ration Card No. 1630043037 issued from Taluk Supply
Office, Udumbanchola, is one and the same person.

Hereafter I will be known by the name Shaju Simon
and will sign accordingly.

This change will take effect in all the  records related
to me.

Idukki,
14-11-2007. RAJU SYMON.
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NOTIFICATION

I t is hereby notified for the information
of all concerned authorities  and the public that I,
Precymol, M. R., Mekkulam Peermade, Kumily P. O.,
Idukki, Kerala-685 509, holder of All India Secondary
School Examination Certificate Sl. No. 196186 with Roll
Number 4124880 of  March 2004 issued by Central Board
of Secondary Education, Delhi dated 25-5-2004, Ration
Card Number 1631034703 issued by Taluk Supply Office,
Peermade, also known as Precy, M. R. in the Birth
Certificate with Registration Number 84/88 dated 11-2-1988
issued by Kumily Grama Panchayat is one and the same
person. Hereafter I will be known by the name
Precy, M. R. only.

This change will come into effect in all records
related to me.

Kumily,
8-6-2007. PRECYMOL, M. R.

NOTIFICATION

It is hereby notified for the information of all concerned
authorities  and the public that I, Nadhiya, A., Nelliparambil
House, Cherumanagadu P. O., Kunnamkulam, Thalappilly
Taluk, Thrissur District, holder of School Admission
Extract No. 9555 dated 21-5-1997 of K.A.M.U.P.S., Pallana,
also known as Abdulrahiman Nadhiya in the Passport No.
E6113804 dated 26-9-2003 issued from the Passport Office,
Kozhikode is one and the same person. Hereafter I have
changed my name as Neha.

This change will come into effect in all records
related to me.

Tirur,
12-12-2007. NADHIYA, A.

NOTIFICATION

 It is hereby notified for the information of all
concerned authorities and the public that I, Justin Paul,
Poovathumparambil House, Avittappilly, P. O. Mattathur,
Mattathur Panchayath, Mukundapuram Taluk, Thrissur
District, Kerala State,  Pin-680 684 have changed the
name of my minor daughter Ray Aibel holder of Birth
Certificate with Registration Number 116/2007 dated
12-3-2007 issued from Corporation of Thrissur as
Ray Angela Justin.

This change will take effect in all records related
to her.

Thrissur,
12-11-2007. JUSTIN PAUL.

NOTIFICATION

 It is hereby notified for the information of all
authorities concerned and public that I, Madhu, V. T.,
Vettuvelil House, Kunnankattukara, Eravimangalam P. O.,
Pin-680751, Thrissur have changed the name of my minor
son Adithyan, M.V. holder of Birth Certificate with
Registration Number 486/01 dated 16-6-2001 issued by the
Registrar of Birth and Death, Corporation of Thrissur and

School Admission Register Extract with Admission No.
9160 dated 13-11-2007 issued by the Principal of
Bharathiya Vidhya Bhavan’s Vidya Mandir, Poochatty,
Eravimangalam, Thrissur as Aadithya Madhu.

This change will come into effect in all records
related to him.

Thrissur,
23-11-2007. MADHU, V. T.

NOTIFICATION

 It is hereby notified for the information of all
concerned authorities  and the public that I, Kannan, C.R.,
Chettukutty  House, Kizhoor, Kunnamkulam, . Pin-680523,
Thalappilly Taluk, Thrissur District, Kerala State,  holder of
S.S.L.C. Book  Number K274007  with Register Number
263417 of March 1998, have changed my name as
Udit Ramdas and will sign accordingly.

This change will come into effect in all records
related to me.

Thrissur,
1-12-2007. KANNAN, C.R.

NOTIFICATION

 It is hereby notified for the information of all
authorities concerned and the public that I,
Shajeera, T. K., Valiyakath House, No. 9/144, Vellanjira
Post-680 697, Mukundapuram  Taluk, Thrissur District,
Kerala State,  have changed the name of my minor
daughter Shamsin, V. N.,  holder of Birth Certificate with
Registration No. 1525/2006 dated 26-4-2006 issued by the
Registrar of Births and Deaths, Kodungallur Municipality
as Shamsi, V. N.

This change will come into  effect in all records
related to her.

Aloor,
19-10-2007. SHAJEERA, T. K.

NOTIFICATION

I, Jolly, P. S., Pottekkattu House, P. O.
Kizhuppillikkara, Thrissur, Thrissur District, Pin-680 704,
do hereby notify for the information of all concerned
authorities and the public that my minor daughter Sruthi,
holder of Birth Certificate with Registration No. 3544/93/5C
dated 20-12-1993 issued by the Registrar of Births and
Deaths, Thrissur Municipality also known as
Sruthilakshmi, S., in the School Admission Register Extract
with Admission No. 9439 dated 26-5-2005 issued from
St. Teresa’s Anglo Indian Higher Secondary School,
Kannur is one and the same person. Hereafter she will be
known by the name Sruthilakshmi, S. only.

This change  will come into effect in all  records
related to her.

Kizhuppillikkara,
1-12-2007.    JOLLY, P. S.



15th JAN.  2008]     KERALA   GAZETTE 67

NOTIFICATION

I t is hereby notified for the information
of all concerned authorities and the public that I,
Radhika, T. C., Thoovakkatt House, P. O. Malesa-
mangalam, Thiruvilwamalai, have changed the name of my
minor son V. Bharath Vinayag, holder of Birth
Certificate with Registration No. 237/2003 dated 5-5-2003
from Ottappalam Municipality as Bharath Vinayak.

This change  will come into effect in all  records
related to him.

Malesamangalam,
19-11-2007. RADHIKA , T. C.

NOTIFICATION

I t is hereby notified for the information of all
concerned authorities and the  public that I, Jiji Joseph,
residing at Palakkatharappil House, House No. 300,
Kanjirapuzha Panchayath VI, Pottassery P.O., Mannarkkad
Taluk,Palakkad-678 598, have changed the name of my
minor daughter Misty Jiji Joseph,  holder of Birth
Certificate with Registration No. 1155 dated 22-12-1998
issued by Health Officer and Registrar of Birth and Death,
Corporation of Calicut, Extract of Admission Register with
Admission No. 4603 dated 4-6-2004 issued by the
Principal, M.E.T. English Medium Higher Secondary
School, Mannarkkad, Palakkad, Ration Card No.
1949046957 issued by Taluk Supply Office, Mannarkkad as
Misty Jiji.

This change will come into effect in all  the records
related to her.

Pottassery,
13-12-2007. JIJI JOSEPH.

NOTIFICATION

 It is hereby notified for the information of all
authorities concerned and the public that I, Jiji Joseph,
residing at Palakkatharappil House, House No. 300,
Kanjirapuzha Panchayath VI, PottasseryP.O., Mannarkkad
Taluk,Palakkad-678 598, have changed the name of my
minor son Joseph,  holder of Birth Certificate with
Registration No. XIII/399/2004, dated 28-5-2004 issued by
Health Officer and Registrar of Births and Deaths,
Corporation of Calicut, as Mishel Jiji.

This change will come into effect in all the records
related to him.

Pottassery, JIJI JOSEPH.
13-12-2007.

NOTIFICATION

  I, Pradeep Kumar, V. V.,  residing at Bhadradha
Valayil House, Nelliampadam, Paruvassery P.O.,
Kannambra (via), Palakkad-678 686, do hereby notify for
the information of all authorities concerned and the public
that my minor son V. Pavan Pradeep, holder of Birth
Certificate with Registration No. 920/2006 dated
1-2-2006 issued by the Registrar of Births and Deaths,

Corporation of Thrissur, also known as Pradeep Pawan in
the Passport No. G. 0755800 dated 8-12-2006 issued by
Passport Office, Malappuram is one and the same person.
Hereafter I have changed his name as V. P. Krishi Kesh.

This change will come into effect in all  records
related to him.

Nelliampadam, V. V. PRADEEP KUMAR.
17-12-2007.

NOTIFICATION

I t is hereby notified for the information of
all concerned authorities and the public that I,
Vinulatha, K. V., Madhava Villa, Athipotta  P. O.,
Alathur Taluk,  Palakkad, holder of S.S.L.C. Book No.
C 224781 with Register No. 116502 of March 1981 have
changed my name as V. Latha Nair.

 This change will come into effect in all records
related to me.

Athipotta, VINULATHA, K. V.
5-12-2007.

NOTIFICATION

I, Mary Rajan, residing at “Akarsh Villa”, 273 A,
Ward No. 1, Amayoor P. O., Pattambi, Ottappalam,
Palakkad-679 310, do hereby notify for the information of
all authorities concerned and the public that my minor
son Akarsh Akhil Raj, holder of Birth Certificate with Serial
No. RIY/C/BR/395/1994, dated 28-3-1994 issued by
Embassy of India, Riyadh also known as Akarsh Rajan in
the Extract of  School Admission Register with Admission
No. 1152 dated 1-4-2006 issued by the Principal,
Chinmaya International Residential School, Coimbatore is
one and the same person.Hereafter I have changed his
name as Akarsh Rajan Vellassery.

This change will come into effect in all records
related to him.

Amayoor, MARY RAJAN.
6-12-2007.

NOTIFICATION

I t is hereby notified for the information of
all concerned authorities and the public that I,
Vinod, V., Kozhikothi, Vadavannoor  P. O.,  Palakkad
District, Pin-678 504, have changed the name of my minor
son Adhars, V., holder of Birth Certificate with
Registration No. 4440/IC/2003 dated 23-12-2003 issued by
Registrar of Birth and Death, Corporation of Thrissur as
Bharadwaj, V. P.

 This change will come into effect in all records
related to him.

Vadavannoor, V INOD, V.
16-11-2007.
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NOTIFICATION

It is hereby notified for the information of all
authorities concerned and the public that
I, Sherina Mathew, residing a “SAFA”, House No. 26/414,
Pattani Street, Palakkad City P. O., Palakkad-678 014,
holder of S.S.L.C. Book No. G286596 with Reg. No.
220459 of March 1995, Pre Degree Certificate with Reg.
No. 194818, dated 7-6-1997 issued by Mahatma Gandhi
University also known as Sherina Mathew as per
Discharge Certificate No. 209/2007/45 dated 21-7-2007
issued by Tharbiyathul Islam Sabha, Mukhadar,
Kozhikode and Sherina Sabir in the Marriage Certificate
No. 91 issued by Masjidul Mujahideen Association is
one and the same person.I have embraced Islam from
Christianity as per Discharge Certificate No. 209/2007/45
dated 21-7-2007 issued by Tharbiyathul Islam Sabha,
Mukhadar, Kozhikode with the name Sherina Sabir.
Hereafter I will be a member of Islam religion.

This change will come into effect in all records
related to me.

Palakkad, SHERINA MATHEW.
20-11-2007.

NOTIFICATION

It is hereby notified for the information of all
concerned authorities and the public that
I, Reghu,G., Puthan Thara,   Melarcode P. O., Alathur
Taluk, Palakkad District, Pin-678703, have changed the
name of my minor daughter Esha, R., holder of Birth
Certificate with Registration No. 2321/1C/2004 dated
14-7-2004 issued by Registrar of Births and Deaths
Corporation of Thrissur as Esha Bera.

This change will come into effect in all records
related to me.

Palakkad, RAGHU, G.
22-12-2007.

NOTIFICATION

I t is hereby notified for the information of
all concerned authorities and the public that I,
Radhika Nath, T.,Theruvath House, Peruvallur Post,
Tirurangadi Taluk, Malappuram District, holder of S.S.L.C.
No. D 033653 with Register No. 643814 of March 2004,
Higher Secondary Examination Certificate No. HSE 370937
with Register No. 2290214 of Board of Higher Secondary
Examination Kerala also known as Radhikanath in the
Ration Card No. 2055048015 at Sl. No. 3, issued by the
Taluk Supply Officer, Tirurangadi is one and the same
person. I have changed my name as Syam Saran, T.

 This change will come into effect in all records
related to me.

Peruvallur, RADHIKA  NATH, T.
7-12-2007.

NOTIFICATION

I, Abdul Gaffoor, P. P., Puthanpurayil House,
Ponnani Post, Ponnani Taluk, Malappuram District, do
hereby notify for the information of all concerned
authorities  and the public that my minor son,

Anees Abdul Gaffoor, P. P., holder of School Admission
Register Extract with Admission No. 490, date of
Admission 1-3-2004 of Ideal English Higher Secondary
School, Kadakassery also known as Abdul Anees in the
Birth Certificate with Registration No. 1059, date of
Registration 25-6-1994, issued by  the Registrar of Births
and Deaths, Vattamkulam Panchayat and known as
Anees Abdul Gaffoor in the Ration Card No. 2056025272
at Sl. No. 4, issued by the Taluk Supply Officer, Ponnani,
is one and the same person.Hereafter I will be known by
the name Anees Abdul Gaffoor, P. P. only.

This change will come into effect in all records
related to him.

Ponnani, ABDUL GAFFOOR, P. P.
11-12-2007.

NOTIFICATION

It is hereby notified for the information of all
authorities concerned and the public that I, Beepathu, M.,
Meethal House, Ettikulam P. O., Ramanthali, Kannur
District, holder of S.S.L.C. Book No. A 064795 with
Registration No. 327036, March 1988 also known as
Fathima in the Birth Certificate with Registration No.
345/1975, date of Registration 25-9-1975 issued by the
Registrar of Births and Deaths, Ramanthali Grama
Panchayath and Beepathu Abdurahim in the Passport No.
G 1785760 dated 9-4-2007  issued from the Passport Office,
Kozhikode is one and the same person. Hereafter I will be
known by the name ‘Fathima’ only.

This change will take effect in all records related
to me.

Ettikulam, BEEPATHU, M.
21-12-2007.


